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NAME OF THE PARTIES

Present

EverJrmedia Technologies h,t. Ltd

Dar Media Pvt. Ltd.& Anr.

T.C.P No. 637 /(MAH) l2Ol7

SHRI B.S,V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

SIGNATURE

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 05.10.2017

SECTION OF THE COMPANIES ACT: I & BP Code 20 l6

S. No. NAME DESIGNATION
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At reqLrest of both th!. partics on the ground that Scttl!,ment is in Progrcss,
li.r,hi- Nnr,.,L.n Il I2 2t)17sd/- I
V. NALLASENAPATHY
\lcmber (Technical)

sd/-
B, S. \'
Member (JudicLrl)

NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI


